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pecified Food Artie!

nder the ational Food eClirity ct, _013. there ar two categori f
hUllS -holds vi/.. ntyo laya Anna Yojana (A/\Y) and Priority Household CPR) ligible for
getting. ..,peci Ikd food articles at highly LIb. idized ratcs through the network of Fair Pric
Shops unJer Targeted Public Di:tribution .')slem by having their ration card made a
per the pre. cribcd guideline for cli)bilit~ for inclusion in these tv 0 categories. The
AA Y families arc entitled to recei 35 Kg f sp cified food grains p r hou ehold per
month and other are entitled to receive 5 Kg of food grain per beneficiary p I' month.

Th' Department of F d upplics and Con 1I1l1er Affair, OOYL of NCT of Delhi
IS in the proccs of making new ration cards as \ dl a addition, d letion and
111 dification in the existing ration cards und'r lh' tw categories within the limit of
bc.:nefi iaric de .idcd b) the 00\'1. or India for Delhi. The maximum number of Y
familic whidl can be pI' vided sub. idized food grain .. under the ct is al 0 fixed and
in 'Iudl;d in th limit of overall beneficiari for D Ihi. Currentl. , there i vacanc~ in both
categori in Delhi.

The Antyoda a Anna Yojana eat gory households are the po rest of th poor
peal k li\ ing in the rural as \Yell a. urban aren. and arc th mo t \'uln rable se ti 11 u h
as old peorle. wid \\.. and disabled rcrsofls. with ut family or societal support. The
guidelines for identitication of these famili s by the tate T have been [ram d b.
Govl. or India, C( py attached. In order to ~n ur that the benefits f the cheme arc
availed b, the eligible citizcns aero s Delhi in an equitable manner, the circle wise
eli tribution of vacancy in AAY category i' alta hed.

Th application for making new ration card under th s two categories can be
made by self. mobile sahayak or Ulrough re pective ircle offices of the department
located in ach A.. embly constituency through - district Delhi p rtal.

The lioibility criteria for and PR categor, sh uld be \ id Iy publi iz d by
circle and Zonal AC office' am ngst general public acres Delhi Gr identifi ali n of
'uch eligible household. The c nc rn d indi ieluals may be facilitat d 1'01' 'ubmitting
appli ation ~ r i. sue of ration card und r the Act.

On n:: cirt or applicati ns. all circle F 'Os shall pI' es the application <\- per
rule. ancr thor ugh crutiny or application. attach el docum nt a' well as on ground
lield \'cri ficat ion. Zonal !\Cs shall cxcr isc I1cccs. ar:- supcrvi.ory heck t en ur that
ration cards are processed a per the extant guidelines.



with the reque~t to reat
awarene , about the IF'
among t the target group_

\'0. in order t reach ut to the vulnerable se tion of the societ . Zonal A .. hall
organize camp under th ir jurisdi tion for rating awar ne' n the eligibility criteria
aml to t~1cililate the ligibl beneticiaries in applying for making th ir ration card.

II nece. ary tep hOllld be taken to xpedit the appli ali ns re ived in a time
bound manllt;;r.

This issue wi th the prior appro al of Commis ioner r&

encl:

I. Criteria for i Jentificalion or AI\.Y familie
2. Cir It: \\ isc distribution of a 'an \ 111 AY category

~'lq
(Dc h Raj ingh)

s j tant mmis ianer (Poli y)

To,

I. All Zonal A i lant ommi. ion r . F&

2. All irel F 0 through Zonal A 5 F&

o.F.PA/A F rSA/_OI3/9/Q-"132-­
Copy ror information to:-

I. Secrelar to Hon 'bl Mini t r. F& '
2. Hon'ble Member' of all Legislati e ssemblies. D Ihi.

Dir'clor. Wom nand hild D(;\,elopment Department.
() CT of Dl:lhi

4. Divi i nnl ommissioner, ReV(;nll Department.
G CT of Delhi

5. Dire tor, So ia! Welfare Department.
G. of Delhi

6. CE , Delhi Urban helter Improvement Board,
G, CT of Delhi
p, I Commi ion r. F&

g. P t ,pecial Commissioners, F& '
9. II A. i tant Commi sion r (H ad uarler) F
10.•'enior Syslem Analyst, (['I' Branch) F& to upload on the Deptt. web ite
11. All Branch In harg HQ}. F r

12. GuaTd File

~1·\q

(D h Raj ingh)
A. si tanl ommis iOller Policy)



(' Criteria for identification of Antyodaya Anna Yojana~ families

1. Landless agriculture labourers. marginal farm r . rural arti an ! craft m n
such pOtler . tanner ,\ avers, blacksmith, carpenters, lum d" [leI's,
and person earning th ir Ii lihood on daily basis in the inf rmal sector
like potlers, coolies, rickshaw pullers, hand cart pullers fruit and nower
sellers, nake cham1ers, rag pick rs, cobblers. destitute and other similar
categories in both rural and urban areas.

2, Iiouseholds headed bv \\'id w or terminally
persons/persons aged 60 years or more with n
ubsistence or societal support.

ill per on ·/disabl d
assur d means of

3, ido\\'s or terminall ill per ons or di abled p rson or per ons aged 60
. ear or more or single \Vom n or . inglc men with no family or ocietul

upport or a. sured mean of sub istcncc,

4, All primitive tribal households,

5, II eligibl B low Po erty Line (BPL) families ofH1V positi 'e per on

~1·\q
Assistant Commission r (Policy)


